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Applicant Neenu in thic application u/fs 1% of thé
Administrative Tribunals Act, 1925, has prayed for a direction
to tﬁe respondents to consider the seniority position as
contained in the séniority list. He has also prayed r£or
guashing the impugned order dated 8.8.90 (Annexure A=-1) qua
him. He haz also prayed for a direction to the respondénts to
_adhere to'and implement.the seniority list dated 30.5.85

notified by the respondent No.3.

2. We have heard the'learned counsel for the parties. The
learnea counsel for the applicant instead of prescing the 0A

on,merits; during the coursge of arguments, seelks permission to
withdraw ths same. Applicant's counse} is permitted to with;

draw the OA, whilch iz dismissed|ss having keen withdrawn. No
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